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whole, for them to be able to absorb 
the effect of inflation in the cost of 
materials, labour etc. going in to the 
manufacture of TV sets, 8lld alao to 
,enable them to continue the manu-
facture and sale of cheap TV sets 
profitably. 

The price of lower cost TV sets to 
the customer has come down because 
of the 5, per cent reduction in the 
excise duty on TV sets. The reduc-
tion (net of surcharge on excise duty 
and sales tax) has been passed on by 
the manufacturers to the customers 
according to informataion received 
from the Indian TV manufacturers 
Association. 

I t will take some time before a 
change in t~ general trend of prices 
of radio receivers can be perceived 
or analysed because presently the 
production of such receivers still in-
volves use of components based on 
materials imported under the old im-
port duty structure. 

The decrease In import duty is 
seldom reflected noticeably in the 
price of final products because of 
inflation, i.e., increase in wages, 
breight water and power tariff, cost of 
indigenous matprials, etc. and changes 
in exchange rates. But some 11oticea~le 
reduction in prices of components is 
likely in the coming months. 

The e:ffect of the reduction in the 
import duty can be judged through 
the increase in the production of 
electronic items dUe to increase in 
demand. which will be an indicator 
that transcends inflation in the econo-
my as a whole. 
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Applications for Licences fOr settiDg 
up of New Industries by Tanlil Nadu 

Government 

6069. SHRI D. S. A. SlV APRAKA-
SAM: Will the Minister of INDUS-
TRY be pleased to state: 

(a) whether any appl1cations for 
grant of licences for starting new in-
dustries has been received from the 
Government of Tamil N adu in thft 
years 1979 and 1980; 

(b) if so, the number Of applica-
tions and its nature; 

(c) the dates on which the differeRt 
applications were received; and 

(d) the dates on which licences 
were granted or applications were 
rejected? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA) : 
(a) and (b). No app1ication for 
grant of licence under th~ Industries 
(Development and Regulation) Act 
1951, fO r starting new Industry was 
received from the Government of 
Tamilnadu in the years 1979", and 1980 
(up to 24-7-1980). Howeve,r, 5 appli-
cations from Tamilnadu ~ndu8trial 
Development Corporation - 14mlted. 




